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(c) The objective of the scheme is to 
provide Self-employment opportunities to 
educated unemployed youth with the assis-
tance of subsidy and bank credit at conces-
sional rate of interest, who cannot mustor 
their own capital. During the last 4 years of 
the implementation of the scheme, 9.11 lakh 
beneficiaries have been sanctioned klan 
under the scheme. 

Loans Under New Poverty AllevIa-
tion Scheme In Rajasthan 

3716. SHRI SHANTI DHARIWAL: Will 
the Minister of FINANCE be pleased to state: 

(D) the details of the k>ans given by the 
nationalised banks during the las1 six 
months in Rajasthan under the new poverty 
alleviation scheme; 

(b) the names of the districts in Rajast-
han where this loan was given In maximum 
and minimum; 

(c) the total amount of allocation made 
for Rajasthan for the purpose; and 

(d) the extent to whi=h the scheme IS 
likely to be helpful in alleviation of poverty In 
the State? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) to (d). the 
Hon'ble Member is presumably referring to 
the SeN Employment Programme for Urban 
Poor (SEPUP) introduced trom September, 
1986 for providing concessional bank credit 
upto As. 5,000/- to eligible urban families 
having income of less than Rs. 600/- per 
month. Under the present data generating 
system, district-wise information is not avail-
able. However, during 1986-87, 19,813 
loans were sanctioned in Rajasthan against 
the target of 23,395. The scheme is ex-
pected to help urban poor in improving their 
economic status. 

Priority Sector Advanc •• 

3717. SHRIMATI JAYANTI PATNAIK: 
Will the Minister of FINANCE be pleased to 
state: 

(a) the growth rate of priority sector 
advances given by all commercial banks in 
last three years for the country as a whole 
and lor different States; 

(b) whether States whteh are not in a 
position to mobilise adequate depos~s are 
not getting adequate credits. particularly in 
priority sector because of the insistance on 
the norm of credit deposit ratio by commer-
cial banks; 

(c) the quantum of deposits mobilised 
by all commercial banks in Orissa and other 
State and credit advanced tothese States by 
commercial Banks; and 

(d) the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) According 
to the information available from Reserve 
Bank of India. the Stale-wise priority sector 
advance of all Scheduled Commercial 
Banks as at the end of December 1983, 
December 1984 and December 1985 are set 
out in the Statement below. 

(b) The flow of credit in a particular 
State is not restricted to the mobilisation of 
deposits in that area. With a view to remove 
regional imbalance in regard to flow of credit, 
Reserve Bank of India has advised the 
banks to achieve 60 per cent credit deposit 
ratio in rural and semi-urban areas sepa-
rataly. 

(c) and (d). The State-wise depos~s 
and advance of all Scheduled Commercial 
Banks as at the end of December 1986 are 
set out in the Statement below. 
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8tsl.-wl •• Priority Sector Advance., Depo81ts and Advance. by all Sched-
uled Commercial Bank. 

(Amount in Rs. cmr9s) 

StatelUnion Territory Priority 59Ctor Advances 

December December Decembsr December 1986 

1983 1984 1985 Deposits Advances 

1 2 3 4 5 6 

Haryana 549 639 742 1869 1236 

Himachal Pradesh 109 125 143 660 264 

Jammu & Kashmir 151 175 ~88 - 978 421 

Punjab 1022 1185 1353 5408 2394 

Rajasthan 542 706 816 . 2574 1696 

Chandigarh 195 236 259 753 1240 

Delhi 575 718 858 10266 5064 

Assam 125 193 262 1173 603 

Manipur 7 11 15 43 29 

Meghalaya 13 18 22 154 49 

Nagaland 12 19 23 97 41 

Tripura 27 23 33 120 75 

Arunchal Pradesh 4 5 6 52 13 

Mizoram 5 5 S 114 11 

Sikklm 1 3 5 55 14 

Bihar 592 734 863 4698 1787 

Orisl. 305 390 475 1281 1067 

West Bengal 818 979 1213 10416 5235 
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2 3 A 5 6 

Andaman & N icobar 
Islands 2 3 4 25 10 

Madhya Pradesh 672 865 1022 3718 2264 

Uttar Pradesh 1590 1887 2263 10618 4543 

Gujarat 982 1188 1357 6201 3462 

Maharashtra 2042 2469 2782 18910 15313 

Goa, Daman & Diu 75 91 101 841 273 

Dadra & Nagar Havel! 2 2 3 6 4 

Andhra Pradesh 1340 1693 2011 5785 4602 

Karnataka 1082 1384 1716 5046 4327 

Kerala 679 832 984 4139 2530 

Tamil Nadu 1330 1719 2068 6450 6031 

Pondlcherry 34 31 36 168 84 

Lakshadweep 0.2 0.4 4 1 

ALL INDIA 14882 18330 21631 102625 64677 

Note: 1. Total may not add up due to roundIng differences. 
2. Data are provisIonal. 

Opening of Commercial Bank 
Branches 

3718. SHRIMATIJAYANTI PATNAIK: 
Will the Minister of FINANCE be pleased to 
state: 

(a) the ratio of population served by a 
branch of the commercial bank for the coun-
try as a whole and for different States; 

(b) the step being taken to ensure 
expansion of branches of commercial banks 
in backward States with a view10 bring these 

States at par WIth the national coverage; 

(c) the number of branches of commer-
cial banks opened in Orissa during the Sixth 
and Seventh Five Year Plan; and 

(d) the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE_ (SHRI 
JANARDHANA POOJARY): (a) Details of 
average population per bank office 
(APPBO) for the country as a whole and 
different States as on 31.3.87 are indicated 




